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S.0.No.4575(E), fadis 07-10-2025, ST ATEd 3 T[ST9=, STHTETT, STT-11, &m=T 3, ST (i) § warfora
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Vani fadi® 11-10-2025 &, ZfereT 7ex Yo, eawrars & i ofth SHe, [ead & qed TRASHT Ja9®
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EE o, TrATT O AT Rl I
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[®T. €. W.con/RSP/Gazette /20E/LC.216 /GY-WADI/GSU/GTL]
T T FourT, HHTTH/STTE/SE TS

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 18th February, 2026

S.0. 1008(E).—Whereas, by the notification by Government of India, in the Ministry of Railways (Railway
Board), number S.0.N0.4575(E). Dated.07.10.2025 Published in the Gazette of India, Extraordinary, Part-II Section 3
Sub section (ii) issued under sub section (1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central
Government declares its intention to acquire the land specified in the schedule annexed to the said notification for the
Construction of Road Over Bridge in Lieu of Level Crossing (LC) No.216 in Jalibenchi & Marichetal Villages of

Raichur Taluka in Raichur District, in the state of Karnataka.

And whereas an extract of this notification was published in the daily newspapers the Deccan Herald Dated:
11-10-2025 and Praja Vani Dated: 11-10-2025 with the approval of B. Rama Krishna Chief Project Manager (CPM),
Gati Shakti Unit, Guntakal, South Central Railway, Secunderabad, under sub -section (1); Section 20A of this Act.

And whereas, in pursuance of sub-section (1) of 20 (E) of this Act, the Competent Authority has submitted its

report to the Central Government.

Now therefore, on receipt of the report of the Competent Authority and in exercise of the powers conferred by
sub-section (1) of Section 20(E) of the said Act, the Central Government hereby declares that the lands mentioned in

the Schedule have been annexed. To be obtained here for the purpose mentioned above;

Further, in pursuance of sub-section (2) of section 20E of this Act, the Central Government, hereby declares
on publication of notification in the Official Gazette, that the land specified in the schedule annexed here to shall vest

absolutely in the Central government is from all encumbrances

SCHEDULE
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Description of Lands in Acquisition: Construction of Road Over Bridge

In lieu of Level Crossing (LC) No.216 to

an extent 03-03 A/G of Jalibenchi Village & 02-04 of Marichetahal Villages of Raichur Taluka in Raichur District.

Brief description of land to be acquired with or without structures in a particular railway project.

Village: Jalibenchi Taluka: Raichur District: Raichur
Extent
Type of Nature of
Survey of area Trees etc.,
S1.No. 1And Land Owner Name Structures
No. in if any
(Govt/Pvt) (Wet/Dry)
Acres
Dry 1. Ayyanna S/o Bassanna
Poojari (01-14 A/G)
P. Rajakumara S/o
Bassanna Poojari (Joint
Owners)
2. Sidramanna S/o0 Ganganna ) )
1 Nill Nill
Poojari (01-14 A/G)
3. Padmavati W/o P.
Basavaraja (01-14 A/G)
P. Devaraja S/o Bheemanna
164/*/* 0-04 Private (Joint Owners)
Dry Bheemavva W/o Mahadevappa
2 Honnamma W/o Late P. Nill Nill
164/*/2 0-01 Private Anjanayya (Joint Owners)
Dry 1.Mahadevamma W/o
Bheemanna (04-00 A/G)
3 2.Adivemma W/o Late Nill Nill
Bassanna (04-00)
165/*/* 0-03 Private
Dry 1. Bheemayya S/o
Dodda Narasanna(03-
27 A/G)
2. Narasamma W/o
4 Sanna Anjanayya (03- Nill Nill
27 A/G)
3. Hanumanta S/o
hanumanta (03-27
167/*/ 02-09 Private A/G)
Dry Dodda Narasanna S/o
5 Hanumatha Khanapur (02-23 Nill Nill
170/2/* 0-26 Private A/G)
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Sanna Narasana S/o
Hanumantha Khanapur (Joint

Owner)

Hanumantha S/o0 Hanumantha

Khanapur (Joint Owners)

Village: Marichetahal Taluka: Raichur District: Raichur
Extent
Type of
Survey | of area Nature of Land Trees etc.,
S1.No. 1And Owner Name Structures
No. in (Wet/Dry) if any
(Govt/Pvt)
Acres
Dry B. Shivakumara S/o ) .
1 87/*/2 0-01 Nill Nill
Private Thirumalayya
Wet K.C Ayyappa S/o Bheemayya
2 88/*/1 0-14 yyapp vy Nill Nill
Private R/o Raichur
3 88/*/2 0-05 Private Wet B.L Vijayalaxmi W/o Laxmana Nill Nill
4 88/*/3 0-05 Private Wet Huligemma W/o Savarappa Nill Nill
Dry Rangamma W/o Eranna . .
5 88/*/4 0-05 Nill Nill
Private Marichetahal
Private Both Dry & Wet | 1. M Boodemma W/o
Thimmappa (02-07 A/G)
2. Urukundappa S/o
Bheemanna Marichetahal
89/1/1 & (0-28 A/G)
6 0-14 Bheema S/o Thippayya Nill Nill
BO/1/* Marichetahal (Joint
Owners)
3. B. Narasamma W/o
Venkanna Gundiuga Urf
Dullayya (0-28 A/G)
Private Dry Rukumoddin S/o Gaadi
7 Nill Nill
89/2/* 0-16 Maheboob Sab (03-20)
Private D Dodda Govindappa S/o
8 i PP Nill Nill
90/*/1 0-03 Thimmappa
Private Dry 1. Hanumantha S/o
Gajjanna (01-30 A/G)
2. Mallayya S/o
9 Bajarappa (01-26 Nill Nill
A/G)
3. Nagaraj S/o Somappa
90/*/2 0-05 (01-30 A/G)




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7

Private Wet K. Shanta W/o K Thimma
10 Nill Nill
90/*/3 0-04 Reddy
Private Dry Huligemma W/o Sanna
11 Nill Nill
90/*/4 0-02 Govindappa
12 90/*/5 0-01 Private Dry Tamma Reddy S/o Govindappa Nill Nill
13 93/*/2 0-07 Private Wet P. Ramappa S/o Thimmappa Nill Nill
14 93/*/3 0-18 Private Wet G. Veeranna G. Thimmayya Nill Nill
15 93/*/4 0-01 Private Wet G. Rajeshwari G. Veeranna Nill Nill
16 93/*/5 0-01 Private Wet G. Rajeshwari G. Veeranna Nill Nill
Private Wet Bheemurtyamma P.
17 Nill Nill
93/*/6 0-02 Thimmappa

[F. No. W.con/RSP/Gazette /20E/LC.216 /GY-WADI/GSU/GTL]

B RAMA KRISHNA, CPM/GSU/GTL
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